NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 13.10.2022 (THURSDAY)
CHENNAI BENCH (VIRTUAL MODE)

10.30AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble

Mr. Naresh Salecha, Member (Technical)

For Admission (After Notice)

S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
1 Comp App V Karthikayan Mr. Ravi Rajagopalan Mr. ML Ganesh-R2
(AT)(INS) Vs Mr. T.Ravichandran-
No0.245/2022 M S Viswanathan R3
(Contempt Case
(AT) No.
5/2022&I1A No.
519, 636 &
838/2022)
For Hearing (Part Heard)
S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
2 TA No. 30/2021 Vipraz Adz Ms.Madhusmita Mr.Ravi Rajagopalan R1
(Comp App (AT) Vs Bora Ms.Anannya R2
(Ins) No. Sundaresan Nagarajan RP for
442/2020) P Dot G Constructions P Ltd
&Anr
WITH
3 TA No. 31/2021 B. Aklhilandeswari Ms.Madhusmita Mr.Ravi Rajagopalan R1
(Comp App (AT) Vs Bora Ms.Anannya R2
(Ins) No. Sundaresan Nagarajan RP
443/2020) for P Dot G Constructions
P Ltd &Anr
WITH
4 TA No. 32/2021 S. Rani Ms.Madhusmita Mr.Ravi Rajagopalan R1
(Comp App (AT) Vs Bora Ms.Anannya R2
(Ins) No. Sundaresan Nagarajan RP for
444/2020) P Dot G Constructions P Ltd
&AnNr
WITH
5 TA No. 33/2021 Krishnamoorthy R &Anr Ms.Madhusmita Mr.Ravi Rajagopalan R1
(Comp App (AT) Vs Bora Ms.Anannya R2
(Ins) No. Sundaresan Nagarajan RP for
445/2020) P Dot G Constructions P Ltd &
6 Ors
WITH
6 TA No. 34/2021 Sai Trading and Interiors Ms.Madhusmita Mr.Ravi Rajagopalan R1
(Comp App (AT) Vs Bora Ms.Anannya R2
(Ins) No. Sundaresan Nagarajan RP for
454/2020) P Dot G Constructions P Ltd
&AnNr
WITH




7 TA No. 35/2021 Themes Adz Ms.Madhusmita Mr.Ravi Rajagopalan R1
(Comp App (AT) Vs Bora Ms.Anannya R2
(Ins) No. Sundaresan Nagarajan RP for
455/2020) P Dot G Constructions P Ltd
&Anr
WITH
8 TA No. 36/2021 G. Balaji Ms.Madhusmita Mr.Ravi Rajagopalan R1
(Comp App (AT) Vs Bora Ms.Anannya R2
(Ins) No. Sundaresan Nagarajan RP for
457/2020) P Dot G Constructions P Ltd &
80rs
WITH
9 TA No. 37/2021 Sai Enterprises Ms.Madhusmita Mr.Ravi Rajagopalan R1
(Comp App (AT) Vs Bora Ms.Anannya R2
(Ins) No. SundaresanNagarajan RP for
470/2020) P Dot G Constructions P Ltd
&AnNr
WITH
10 TA No. 50/2021 Innova Home Buyers Neyveli Ms. Shabnam Mr.Ayush Gupta
(Comp App (AT) Association Banu Mr.Praveen R R1
(Ins) No. Vs Mr. Sushil Ms. Anannya R2
215/2020) SundaresanNagarajan RP for Sarayu Mr.KinshukChaterje
P Dot G Construction P Ltd &
3 0rs
For Admission (Fresh Cases)
S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
11 | Comp App SMS Foundation & Investments | Mr. CS K. Gaurav Mr. Dhanasekaran
(AT)(Ins) No. LLP Kumar Caveator
364/2022 & IA No. | Vs
840,841/2022 Harsha Exito Engineering Pvt.
Ltd. Rep. by Resolution
Professional Mr. John Olivi
12 | Comp App(AT) No. | M/s. Pleasant Realtors Private Mr.G Vairava
99/2022 & 1A No. Limited Subramanian
815 Vs
Registrar of Companies
For Hearing (Part Heard)
S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
13 Comp App (AT) Venkata Sivakumar Mr. V. Venkata Mr. Varun Srinivasan
(Ins) 269/2022 & Vs Sivakumar Caveator

IA No. 571,572 &
623/ 2022

Vs IDBI Bank Ltd

Mr. J. Manivannan




For Hearing

S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
14 Comp App A Sennimalai Mr. T. K. Bhaskar Mr. T. Ravichandran
(AT)(INS) Vs Ms. Savitha Devi .M- R2
N0.208/2021 & IA Bank of India
No. 416, 417 &
418/202

For Admission (After Notice)

S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
15 | Comp App Shibu Job Cheeran Ms. S.Manjuladevi Mr. S.Sathiyanarayanan
(AT)(INS) Vs
N0.350/2021& IA | Ashok Velamur Seshadri
No. 727/2021 Liquidator Of Archana Motors
16 Comp App Gvfl Trustee Company Pvt Ltd Mr. Arun C Mohan Mr. Surya Narayanan
(AT)(INS) Vs.
No0.295/2021 Ushdev Power Holdings Pvt Ltd
17 | Comp App M.K.Resely & 7 ors Mr.VK Peer Mohamed | Mr. Varun Srinivasan
(AT)(Ins) No Vs Khan Caveator-R1
337/2022 & IA No. | Union Bank of India & 2 ors Mr. S. Easwaran Mr.A.G.Sathyanarayana
758,759 & Caveator-R3
813/2022
18 | Comp. App. Srinivas Reddy Yadiki Mr. Y.Suryanarayana Dr. S.V.Rama Krishna-
(AT)(CH)(Ins) No. | Vs R1
234/2022 & Ardee Hi-Tech Private Ms. Sistla Manjula-
1A.N0.500,501, Limited&Anr R2/IRP
502/2022
19 Comp App Mr. Sethuraman Mahadevan Mr. Raj kumar Jhabakh | Mr. Vikram Veerasamy
(AT)(Ins) No Vs
330/2022 Ozone Urbana Infra Developers
Pvt Ltd.
For Hearing
S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
20 | Comp App Bank of Baroda Mr. Pankaj Vivek Mr. Y. Suryanarayana
(AT)(CH)(Ins) No. | Vs Mr. T.K. Bhaskar
296/2021 & 1A BREP Asia Il Holding Co. Il
No.628, 629/2021 (NQ) Pte Ltd & 2 Ors
21 | Comp App R.Arumugasamy Mr. Naveen Kumar Mr. Vipin Warrier — R1
(AT)(INS) Vs. Murthi M L Ganesh - R2
No0.157/2021 & IA | Ashok Velamur Sheshadri & Mr. G.V. Mohan
No. 317,318 & Anr Kumar




541,542,543/2022

India Ltd &Ors

566/2021 WITH

22 Comp App R.Arumugaswamy Mr. B Natarajan Mr. Vipin Warrier- R1
(AT)(INS) Vs. Mr. Jst Vijaysai Ms. Vidhya Lakshmi
No0.158/2021& IA | Ashok Velamur Sheshadri & Vipin
No 319,320 & Anr
565/2021

23 Comp App Earthin Projects Ltd Mr. Bommineni Mr. Rohan Kothari -R1
(AT)(Ins) 257/2022 | Vs Vivekananda
& IA No M/S Global Emerging Markets

549,550,551/2022

India Ltd &Ors

WITH
24 | Comp App Earthin Projects Ltd Mr. Bommineni Mr. Rohan Kothari -R1
(AT)(Ins) 259/2022 | Vs Vivekananda
& IA No M/S Global Emerging Markets

25 | Comp App
(AT)(CH)(Ins) No.
81/2022 & 1A No.

J. Manivannan, Erstwhile RP of
RCM Infrastructure Ltd.
Vs

Mr. Rohan Rajasekaran

Mr. Y. Suryanarayana
Mr. SR. Raghunathan

(AT)(CH)(Ins) No.
84/2022 & 1A No.
1670f 2022

Vs
J. Manivannan, Erstwhile RP of
RCM Infrastructure Ltd & 6 Ors

163/2022 Koneru Subbiah Chowdry
WITH
26 | Comp App Koneru Subbiah Chowdry Y. Suryanarayana Mr. Rohan Rajasekaran-

R1

Mr. Suryanarayana Raju-
R2

Mr. Srivatsava Reddi
Berapalli-R3

Mr. N.P.Vijay Kumar-
R4

Mr.S.R.Raghunathan

Copy to:

1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link — vcnclatchennais@gmail.com

By the order of Hon’ble Member (J)
(Chennai Bench)



http://www.nclat.nic.in/

